T0 BE PUBLISEED IN PAPP IT SECTICHN 3(ii) OF TE

GAZETTE OF INDIA

GOVEPNWERNT OF INDIA
CANTRLYL BOASDH OF DITECT TLYES
S e - LNEW BRIFL: DATHD TFT 20%h Nocslber, 1979,

NOT IF2

CAT TGN

e

{ INCGE~TAX )

No, 3079(F.No,187/21/79-21(AT): Tn exercise of the pow
(1) of Section 121 of the Insole.tax Ach, 1961{48 of 1
j Direct Texes, heveby uakes the fcllowing alendaents o

bre conferred by subwsection
D61 ), thelentral Board of
the Schedule appended to its

Notification Noi879(F.Nul87/2/74-1T(AL) dated 20th Jfly, 1974, as amended frou

time to time,

Existing efitrin: wader Colwmns (1).{2) &(5) agaTinst Serial Nos, 5y 5B and 51

shall be subctituted by the following erntries:-
SCHEDULE

CENISSIONEE HEAD QUERTTRS JGE{5DYCTION
0F INCQME TaX
(1) _ (2 €))
5, Bombay City.I Bowbay i1s Conpanies Circle~l,
2, Bonbay Ciraje,
3. Professionals Circle - dealing with cases
. of all pers¢ns, engaged in the carrying on
- of medical profession and profession as
lawyers, Adjocates, Solicitors, Begistered
Aceountants] Cost Leccountants, Incole~tax
Practiticnegs and as Engineers, Architects
and liancgengnt Consultants inm the terrigow
rial Iinits]of Greater Boubay except these
cases which|are assessable in SBurvey Civr-
. cles-T & II
o 4. Special Cir¢le-I,
5B. Bowhay €14y.~II1 Bovbay 1, Comparies Cirele-ITI

; Baliard deal

anies Circle~II,

ng with cases of all persons
husiness as road transport

¢ 81l cases assigned by any
order or crfors wnder the provisions of
I,T.Act, 1081 of vhe sssessees having their
Jace of business or profession in
gedal Jurisdiction of the Comnd-
sgiaper of [nsGre~tax, Bosbay City-IIT,
Bowbay and yho are assessed or asseasable

in Conagasifuer of Incone~tax, Boabay
City-XT1T, Beiway sharge or agsessees whose
cifionlly assigned to the
ziniazioner of Incone-tex,

IXY, Boubay by virtue of any

ers mader the provisions of

the I.T.Ast} 19561 or under the correspon-
ding provisjoas of the Indian Income-tax

Con‘bd.......uoz/-—

Foreign Cous

carrying on
sperators A



~% 2 % -

(%)

(3)

5Y, Boubay City-X,

Bolhay

4o
5o

A¢t, 1322 and any other provisions of the
; A3

Lo T.Avt, 1964, ezcspt those cases which are
ssaeosable in Survey Circles-1 & II,

Film Civcle; Boubey.

Speeial ClyeleIile d
All Conpandes as defined in the Income—ta |
Act, £3€! having prineipal place of business
or profeszion or vocation in the territorial
jurisdiction of the following Wards/Circles/
Districts and over which no other Connission-
er at Benbay hold jurisdiction at present.

A-T Ward,
AT Verd,
A.TIY Werd,
A-IV Vard,
AV Wards

IS C.IIT w&rdg

o B~IIT Ward,

Q B;\SQBO{W&S"“; )a

o Be8oDa{Noxth)e

o Foreisn Sectiona :

o Survey Cireles 1 & IT ~ dealing with all mew
cases not hitherto asssessed to Incone~tax — _
ard whereeno return of incomehas been filed
bofore the first day of Decewber, 1979, in
the tersitorial liuits of Greater Bombay
exoept those eoases assessed/assessable with
in the jurisdiction of —

i} Saleries Branch-l
ii) Salaries Branch-I1
i4i) Trust Cirsle.
ivi Compagiss Circles-I to V
<) Foreign Conpacies Cireles I & 11,
v1) Ner—r2aident Refund Circlea
vil) Bonhay Refund Circles

This notificatisn okall take effect from 1-12.1879,

To
The Nanager,

Governuent of India Fress,

Ring Road, Mayapuri Industrial Area,
. {Near Dajouri Gardem), New Delni,

Sa/{BoY. STNH)

INDER SBCY,, CENTRLL BCARD OF DIRECT TAXES

Cﬂntde noa.-aopoos/"



-3 -

Copy forwarded toi-

i
2e

AUTECPISED FOR ISSIE

All Conmdssionexs of Inmcona.tbaz,

Directors of Inepatticu{li)/ s )/ (PR} (dnvs ),
Director of &N Sexvi-o!Tnzomewax), Ist Fiook,
Mata Sundri Iane, Mew Delni(5 copiss)s

A1l Officers & Sections of L.T.Wing of C.B.D.T.q Now Delhi.
Conptroller & Luditor General of Imdia, New Dok {20 zopies).
Bulletin Section of Dtec of Inso(RSP), New DelHi(5 copies)o
Director of Trainirg. -RS(DD), Staff College, Nygpur(s gopies lo
Shri M,B.Rao, Joint Sevyo.. Ministxy of Faw, Jusiice and Company
Affairs{Depertsent of leogal Affairs), New Delhig

New Delhis
Aiwan. e—Ghalio,

S /e
(8.}, SHENGH)
WIDER SECY., CENTR/L BOAPD OF DIRECT TAXES,

j"’\. ;ﬁfV Yo .CC/TT{AL ) /2918/930 /RSP /79,

( S.CSPRASAD )

BINDI CEFICIR(ALLR, )

* SHARMA *



